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THE MINISTER OF INFORMA-
TION &. BROADCASTING AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI P. UPENDRA): 
(a) and (b) The original transmitter 
released from Agra was decided to 
be installed at Katihar as a measure 
of optimal utilisation of resources. 
The equipment installed at Katihar is 
in perfect working condition and well 
within its useful life span. The 
transmitter at Katmar is expected to 
be ready for being commissioned into 
service shortly but it has been decid-
ed to put it to regular operation only 
after it is fully establisned that it is 
functioning satisfactorily in all res-
pects. 

SettinR up of T.V. Tower in lllmadaal 
Pradesb 

1478. SHRI MAHESHWAR 
SINGH: Will the Minister of IN-
FORMATION AND BROADCAS-
TING be pleased to state: 

(a) whether Television programmes 
are not properly viewed at various 
places in Himachal Pradesh and Uttar 
Pradesh due to diverse conditions in 
hilly areas and sever,al representa-
tives of the people have made a re-
quest to set up T.V. Towers at seve-
lal places; 

(b) if so, the names of places in 
Himachal Pradesh where setting up 
of T.V. towers have been requested 
during the period from 2 December, 
1989 to 15 July. } 990~ alJ(~ 

(c) the reaction of the Government 
thereto'! 

THE MINISTER OF INFORMA-
TION & BROADCASTING AND 
MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI P. UPENDRA): 
(a) Parts of Himachal Pradesh and 
Uttar Pradesh are, at present, not 
covered by TV service. As TV sig-
nals travel in straight lines. reception 
from TV transmitters depends on the 
availability of clear line of sight. Tn 
hilly areas, certain places. though 
within the coverage zone of the TV 
transmitters installed there, do not 
receive satisfactory service due to 

"shadow" caused by the terrain ~ 
ditions. Requests for improvement 
of the TV service in hilly areas of 
Himachal Pradesh and Uttar Pradesh 
have been received, from time to time, 
from various quarters. 

(b) Requests for extension of TV 
service to the following places in 
Himachal Pradesh have been received 
during the period under reference: 

1. Palampur 
2. Baijnath 
3. Joginder NagaI 
4. J aisinghpur 
5. Sunder Nagar 
6. Dbarampur 
7. Rohru/Jubbal 
8. Kelokar 
9. Dev-Bradwa 

to. Mata Chatubhurja (Basahi 
Dhar) 

11. Gadhwali Mata-Mandir 
(Ehju) 

12. Awahdevi 
13. Tira 
14. Jachch 
15. Area between Baijnath & 

Ghatasani 
16. Chopal tehsil 
17. Sarkaghat & Chachyot. 

(c) The VITI Plan allocation not 
having been made so far by the Plan-
ning Commission, it is not possible 
to indicate the extent to which the 
aforesaid requests can be complied 
with. under Doordarshan's VIII Plan. 

Proposal 101' settiDg up of a opium 
factOi'y in, Maharashtra 

1479. SHRI HARI BHAU SHAN-
KAR MAHALE: Will the Minis-
ter of F1NANCE be pleased to state: 

(a) whether Government propose to 
give leasehold rights to poppy culti-
vators in Maharashtra; 


